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GET IN TOUCH

The seminar on ‘Cyber
Crime and Cyber

Warfare’ is
aimed at bringing

together a group of
experts and students in

order to conduct,
discuss and deliberate on

the legal framework
enabling the conducts of

cyberspace.
The Seminar aims to come

up solution to the
problems that our society

is facing
right now in cyber space.
Through this seminar we
believe to contribute for

exploring and
disseminating the idea for
the development of cyber
law. Hence we invite you
to join us in this mission.
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Centre for Specilisation in Cyber Law
studies (CSCLS) is an in-house centre
established to focus on
different aspects of cyber law through
research, events and
programmes. The centre works with the
aim of propagating the knowledge of
rights and duties that a person needs to
be aware of while navigating through
the cyberspace. Centre for Specialisation
in Cyber Law Studies makes it a point
to provide the knowledge of cyber
security not just to the students of law but
to everyone possible in order to enable a
future without despair caused by
misuse of cyberspace.

ABOUT ORGANISING COMMITTEE

We invite Professionals,
Teachers, Research Scholars

and Students to write and
present

original papers based on the
sub-themes provided or related

to theme of the seminar.
Selected papers shall be

published in a book carrying
ISBN number.

 The idea of
“Symbiosis” is nurtured on the Vedic

principles of “Vasudhaiva Kutumbakam”
which means the 'World is One Family'.

The institute has always believed in
nurturing the young minds to make them

ready for a better tomorrow. Reliance has
been placed on a student-centric

philosophy which leads to innovation in
teaching and learning, student affairs,
academic programs, and health care.

 
Symbiosis Law School, Hyderabad (SLS-H)
was established in the year 2014 and has

now successfully blossomed into
one of the premier law schools. It has been
catering to the higher education of diverse

group of students inheriting
splendid novelty, dynamism, and

excellence. Symbiosis Law School,
Hyderabad is founded on pillars of

expertise,
justice, and service and is committed to

impart quality legal education conforming
to acclaimed International

Standards.
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SUB THEMES

 Crimes Against Government in Cyber World

 Crimes on Internet

 Cyber Forensics & Electronic Evidence 

 Challenges to Cyber Crime Investigations

 Militarization and Extremism in Cyber Space

 Cyber Security Laws and Policies in India

 Need for International Laws and Bodies on Cyber Security

 

*The abstract and the paper must align with theme of the

Seminar. The submissions will be subjected to plagiarism 

SUBMISSION GUIDELINES

 Submission must include-1.

       a. Cover Page 

       b. Abstract (Word Limit: 300-500 words) 

       c. Full Paper (Word Limit: 3000-6000 words) 

       d. The Abstract and the Full paper must be submitted in:      

            i. Font: Times New Roman (including footnotes)

           ii. Font size: '12' on an A4 size paper, Heading: 14 (Bold).

          iii. Line Spacing: 1.5 

          iv. Text alignment must be justified. 

           v. Footnote should follow uniform style of citation                         

               'Bluebook 20th Edition'.                                        

          vi. Font size '10' is to be maintained for Footnotes. 

  2. The Cover page shall consist of the following details: 

        a. Title of the Paper, Name of the Author(s),

        b. Official designation/institutional details.

  3. The subject of E-mail for submission of Abstract must be 

      "SLSH National Seminar – Abstract Submission" and of Full 

      Paper must be " SLSH National Seminar : Submission of Full 

      Paper.

4. The paper must be emailed to: 'cscls@slsh.edu.in'.

  5. All the participants have to present their research paper

     before the esteemed panel. 

  6. Author(s): A maximum of two authors are permitted per

      paper.

  7. Certificate for actual participation and presentation shall be 

      issued after completion of the event.

Centre for Specialisation in Cyber Law Studies - SLS, Hyderabad
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GUIDELINES FOR
PAPER PRESENTATION

The sessions will be grouped

according to the theme of the

paper. Each presenter

will be given 10 minutes for the

presentation of the paper.

Discussion shall be conducted after

presentation of each paper. It shall

be upon the discretion of

the author(s) to make use of

presentation tools such as

PowerPoint.

01/12/2019 - ABSTRACT

APPROVAL NOTIFICATION

10/01/2020 - LAST DATE OF

REGISTRATION

15/01/2020 - SUBMISSION

OF COMPLETE PAPERS

01/02/2020 - SEMINAR

25/11/2019 - ABSTRACT

SUBMISSION

important dates
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REGISTRATION
FEE

Students/  Research Scholars

– 1000, 

Professionals/Teachers/

Academicians – 1500, 

Once the Abstract is selected,

participants will be sent

registration link via e-mail.

 

(Author + Co- Author - 1500)

(Author + Co-Author – 2000)

 

*The amount is inclusive of GST,

The

amount paid shall include:

Breakfast, Lunch, High tea 

 

Accommodation

shall be provided to outstation

participants with separate

charges subject to

availability.


